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PuDjabi and HillJi Regional Com-
mittees in PuDjab 

182 f Shri Ram KrishaD Gupta: . L !:'hri Ajit SiDgh Sarhadi: 

Will the Minister of Home Affain 
be p:eased to state: 

(a) whether it is a fact that Punjab 
Government hai requested the Central 
Government to confer more powers 
on the Punjabi and Hindi Regional 
Committees; and 

(b) it so,nature of action taken in 
thia regard? 

The Minister of Home Affairl (Shrl 
G. B. Pant): (a) and (b). No proposal 
has been received from the Punjab 
Government. A reference, however, 
has been received from the Chainnan 
of the Hindi Regional Committee of 
the Sta'e Assembly on the question 
whether certain bye-laws framed by 
the Committee are within or outside 
the scope of the bye-law-making power 

of the Committee. This matter ill 
under examination. 

Sulphur from G7IJSIlIIl 

ISS. J Shrl Ram Krlshan Gu..,..: 
\ Shrl Vldya Charan Sh1lkla: 

Will the Minister of Scientifie Re-
search and Cultural Affairs be pleas-
ed to refer to the reply given to Un-
starred Question No. 1647 on the 29th 
August, 1960 and state: 

(a) whether the scheme for the 
manufacture of sulphur from gypsum 
has been finalised; and 

(b) it so, the details thereof? 

The Minister of Scientific Resean:h 
and Cultural Affairs (Shri Humayun 
Kabirl.: (a) Laboratory inves.igations 
on production of sulphur from gypsum 
have been finalised, but a pilot plant 
for evaluating the process for its suit-
ability for industrial exploitation has 
not been put up; in view of the recent 
decline in the pirce of sulphur and the 
proposal for manufacture of sulphur 
from Amjor pyrites, it may not be 
necessary to undertake manufacture 
of sulphur from gypsum. If necessity 
arises, the proposal for pilot plant for 
gypsum process could be taken up 
later. 

(b) Does not arise. 

Proeeedinp against Shri Dan«e 
184. 8hri Ram Krishan Gupta: Will 

the Minis~er of Finance be pleased to 
refer to the reply given to Short 
Notice Question No.2 on the 11th 
August, 1960 and state: 

'(a) whether the adjudication pre>-
ceedings started against the lead~ cI. 
the Communist Group in Lok Sabha 
for alleged infringement of toreip 
exchange regulations have been com-
pleted; and 

(b) it so, the result thereof? 

The Mlnlster 01 Finance (8Jlrt 
Moraril DesaI): (a) The adjudication 
proceedings against Shri Danp an 
still in progress. 




